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Monday the March 17, 1997 / Phalguna 26,

DE.'LHL VIDHAN SABHA

LIST OF BUSINESS

2.00 P.M.
( National Song - Vande Mataram )

QUESTIONS

Questions as

answers given,

SPECTAI MENTION

Matters to be raised by Members

list.

PRESENTATION OF REPORT OF
BUSINESS ADVISORY COMMITTEE

Shri Ram Bhadj:
Shri Mohinder Singh Saathi:

Lo present the Fourteenth Report of the

Business Advisory Jommittee to the House.

PRESENTATION OF REPORT OF THE COMMITTEE
ON PRIVATE MEMBERS' BILLS & RESOLUTIONS

Dr. A.K. Walia:
Shri Vasdev Kaptan:

1918 (saka)

entered in separate list to be asked and

as entered in separate

to present the Ileventh Report of the Committee on

Private Members' pills

MOTION FOR ELECTICN TO PUBLIC ACCOUNTS COMMITTEE

Shri

Rajendra Gipta, Minister of Law,

& Resolutions to the House.

Justice

Legislative Affairs to move the following motion:-

"That the Members of this House
do proceed to elect in the manner
required under sub-rule (2) of
Rule 181 of the Rules of
Prccedure and Conduct of Business
in the Legislative Assembly,
Seven Members from among
themselves to serve as Members
of the Puslic Accounts Committ ee
for the tarm beginning from 1st
April, 1997 »

------

&



6.

o

MOTION FOR ELECTION TO COMMITIEE ON ESTIMATES

Shri Rajendra Gupta, Minister of Law , Justice and

Legislative Affairs to move the following motion:-

"That the Members of this House
do proceed to elect in the
manner required under sub-rule
(2) of Rule 183 of the Rules
of Procedvre and Conduct of
Business in the Legislative
Assembly, Seven Members from
among themselves to serve as
Members of the Committee on

Estimates for the term
beginning from lst April,
1997."

4,30 P.M.

BUDGET 1997-98

Prof. Jagdish Mukhi, Minister of Finance, to present
the Statement of Estimated Receipts and Expenditure
of the Government of National Capital Territory of
Delhi for the year 1997-98.

DEMAND FOR GRANTS

Prof. Jagdish Mukhi, Minister of Finance, to present

to the House the Dlemand for Grants for the year 1997-

98.

P.N. GUPTA
SECRETARY

NOTE: The presentation of Budget would be telecast live on

Doordarshan on Metro Channel. It will also be relayed

by All India Radio.




